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Trading Corporation and the private im-
porters for each of these .items during the
above veriod ;

(c) the reasons for higher costs of these
items as imported through the State Trad-
ing Corporation when compared to the im-
ported items by the private parties ;

(d) the steps which are being taken to
ensure State Trading Corporation’s work-
ing on more economic lines ; and

(e) whether it is also a fact that at
certain occasions the State |Trading Cor-
poration has purchased nylen yarn without
reference to the requirements of the indus-
try at home and if so what has been the
maximum accumulation of nylon yarn with
the State Trading Corporation during the
years 1966 and 1967 ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): (a) to (e).
Information is being collected and will be
latd on the Table of the House.

Metafs and Minersls Tradiag Corporation

8268. SHRI S. K. TAPURIAH : Will
the Minister of COMMERCE be pleased to
state the action taken against those res-
ponsible in the Metals and Minerals Trad-
ing Corporation for the latter’s failure to
fulfit their contractual obligations to lift
ironm or¢ and manganese ore from private
mines and supplying the same to the Kerala
Steel Plant owing to which the said plant
bad to starve for supplies and which caused
a lot of loss to the production at the
plant ?

THE MINISTER OF COMMERCE
(SHR! DINESH SINGH) : The Committes
on Public Undertakings had enquired into
the contracts entered into by Rourkela
Steel Plant of Hindustan Steel Ltd. for the
supply of iron ore and manganese ore.
The observations/conclusions of the Com-
mittee are at present under examination.

Meeting of Governers of Ceésitral
Batks in Washington

8269. SHRI DEVEN SEN: Will the
Minister of COMMERCE be pleased to
state :

" (a) the terms of agreement reached in
Washington botween the Qovernors of
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Central Banks of several countries who
met to examine the operation of the Gold
Pool ; and

(b) whether the agreement is likely to
affect adversely the export trade of India ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): (a) A copy of
the statement released to Press at the close
of the meeting of the Governors of the
Central Banks of countries, which are ac-
tive members of the Gold Pool, held in
Washington, on March 15 and 17, 1968, is
placed on the Table of the House. [Placed
in Library. See No. LT-1011/68].

(b) The agreement is designed to main-
tain orderly and conmsistent international
fimancial and trading relations as well as to
maintain exchange rate stability as such
it should not affect India’s export trade.

Iron Ore Mines of Bhilai Steel Plant

8270. SHRI DEVEN SEN : Will the
Minister of STEEL, MINES AND METALS
be pleased to state :

(a) whether it is a fact that contract
system continues in the mineral mines
under the Rajhara Group of iron ore mines
of the Bhilai Steel Plant ; and

(b) if so, whether Governmeént propose
to abolish the contract system and rum the
mines departmentally ?

THE MINISTER OF STATE IN THB
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI) : (a) Yes,
Sir. The contract system contimues in
some of the mines of the Rajhara group,
which supply are to the Bhilai Steel Plant,
and which are manually worked.

(b) The ceontract system will be abo-
lished when the mines are fully mecha-
nised.

Export Duty on Iron and Manganese
Qres
8271. SHRI N. R. DEOGHARE :

Will the Minister of COMMERCE be
pleased to state :

(a) whether Government have received
any representation from the Goa Mineral
Ore Exporters Association, Goa complain-
ing about the adverse effects of the export
duty on the low grads iron and manganas
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ores of Goa, which forms nearly 50 per
cent of the quantity of the country’s toial
exports of these items ; and

(b) if so, the action taken thereon ?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH) : (a) Yes, Sir.
(b) The matter is under examination.
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Tungabhadra Stee] Products Ltd.

8274. SHRI S. A. AGADI: Wil
the Minister of INDUSTRIAL DEVELOP-'
MENT AND COMPANY AFFAIRS be
pleased to state :

(a) whether it is a fact that a Galvanis-
ing Plant is proposed to be erected by the
Tungabhadra Steel Products Ltd. at Tunxa-
bhadra Dam, Mysore State :

(b) if so, the date on which the ordex
was placed for the purchase of the Plant
and when it was imported ;

(c) the cost of the plant and for how
long the machinery was waiting for erec-
tion ;

(d) whether it is a fact that the Chemi-
cals that were received along with ﬂn
plant are no longer usable and if so, the
cost of the chemicals so wasted ; and

(¢) when this Plant is likely to be cop~
missioned ? )

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED) (a)
Yes, Sir. B





